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Bill No. 5 of 2022

THE DIRECT CASH TRANSFER (FINANCIAL ASSISTANCE TO 

POOR HOUSEHOLDS) BILL, 2022 

By 

SHRI N.K. PREMACHANDRAN, M.P. 

A 

BILL 

to provide for payment of minimum rupees seventy-two thousand per 
annum as financial assistance by means of direct cash transfer to 

poor households for enhancement of livelihood and social 

security and for matters connected therewith. 

BE it enacted by Parliament in the Seventy-third Year of the Republic oflndia as 

follows:-

!. (1) This Act may be called the Direct Cash Transfer (Financial Assistance to Short title, 
Poor Households) Act, 2022. extent and 

commencement. 

5 (2) It extends to the whole of India.

(J) It shall come into force on such date as the Central Government may, by

notification in the Official Gazette, appoint. 




















